DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Tuesday, 04" October, 2011/Ashvin 12, 1933 (Saka)
No. 139

Sub: DETENTION AND RELEASE OF MEMBER.

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha,
Delhi, received from A.C.P, New Delhi Distt., New Delhi:

Hon’ble Member of Legislative Assembly Delhi; namely Sh. Shoaib Igbal was
detained u/r Section 65 of DP Act, 1978 at 1400 hours on 03" October, 2011 to maintain
law and order and public peace, while he demonstrated at first barricade near to
Parliament Street.

He was released at 1415 hours from the same place on the same day. LY
P.N. MISHRA
Secretary
faeel faumT |
FATER 91T—2

faemfY a7 39 "Mel @ weftra 9 SEaRy
AR, 04 ISR, 2011 /ARG 12, 1933 (I)

e @ ARwar) vd RerE

A oteger, fRoel fau W @ wafta v, Rren—ag face,
¢ feoel & famfaRea waw ura ganm 28—

feeell faum w1 & A Ao i OINE gsdara @l fecel gferd
A, 1978 B uNI—65 @ AT fad 03.10.2011 Er%rmooa@rmrq'
ﬂﬁmwzﬁﬁwvﬁ‘éﬁmﬁwm@ﬁwm
T |

T 1—139

3= I 27 S W ¥ 1415 99 Rer &= fear |

LIRS ATE ]

U]



